Year.. 20908 5L
i, AR l7..K VMHM ......... , sonfdaughter/wife of _AmeD. PRASAD,
25 .. years, belonging to BIHAR YVIDUAN. SABHA SACHINALAIA

'CfrC"(E‘T ) service and presently working as .....REPORTE R

f‘(ﬁg\‘/ Sr. | Daseription Seif | Spouse Dopendant-1 | Dependant-z | Dependant-3 |
i ! Fo. B! | __Mame(s) Nama ~__Name . Etc, Hame
“.7' - (i) | Cash 9 000 ‘ {
{il) | Depasits in 3 &

Banks, Financiai | R'$- 1250

‘% Institutions And |
Man-Benking
1242 Financial _.
9 i | Companies {
(i} | Bonds,

\

%

give herein belaw the details of the assets (immovable, movable, bank balance, etc.) of

\/ngvsell’, my spouse and dependants®:
ey
L g

{Assets in joint name indicating the extent of joint owners hip will aiso have to be

2

Debertures and NiL
Shares In
companies

| { | |
| {iv) | Other financial | L1C- ; — _\B%Zq
N

institutians,
NSS, Pastal 103213/

Savings, LIC Jearly
Polictes, etc

{v} | Motor Vehicles
(detalls of il !
make, etc,) - '

(vi) | Jeweliery (give ! i
details of NIL
weight and
vaiue)

{vil) | Other assets, |
such as values | I
of claims /
inkerests

-

Hote: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non fisted

companias should be given,
* Dependant here means a persen substantially dependent on the income of the

employee.

RS o S e ' LA omlaly Mimass

lo oi.]m;:.[



B.

Details of Immovable assets

[Nate: Properties in joint ownership indicating the extent of joint ownership will
aiso have to be indicated]

Sr.
_Ha.

| Bescription | salf

. Spousz

" Dependant-1

Namea(%) Mame

Depenuarvﬁ-‘z
Name

Oependant-3 |
Ete, Nama |

0

]

4
i

{

| - Extant (Total

Agricuttural Land

- Location(s) [ i
- Survey number{s) | N1L
measurement) _ |
-Current market value |

e

SRR PRSI

()

Non-Agricultural Land
- Location(s) nJ1 L |
- Survey number(s) ;
- Extent (Total i i
measuremant) !
-Current market value

(i)

Buildings (Commercial ‘
and residential) NI L
Location{s) '
- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
valug

|
i
|

| measurement)

Houses / Apartments,
ete.

- Location{s)

- Survay fdagr
number(s)

~ Extent (Total

ENIL

- Current market
value

{v) | Others (such as

i

4611_

interest in property)

(2}

I give herein below the details of my liabilities / overdues to public financial
institutions and government dues:-
[Mote ; Please give separate details for each item)

| Sr. | Description Mame & address of Bank / Amount outstanding as |
Mo, Financial Institutions(s}) / Of Looraneir ravrers "
Department (8] 4
(a) | {i] Loans from Banks bt A,
{ii} Loans from financial /
institutions L

(i) Government Dues:

| {a) dues to departments
dealing with goverament
accommadation

(b} dues to departments
dealing with supply of

Water wal
1 (c) dues to departments A
dealing with suppiy of
electricity
omyels Fumast

10for[202)



(d) dues to departments
_dealing with telephones

i

nNiL

(e) dues to departments
dealing with government
| transport {including

| alrcraft and helicopters)

nIL

(f} Other dues, if any

v SRS

(b)

(1) Income Tax including
surcharge [Also indicate
the assessment year upto
| which Income Tax Return

| flled. Give also Permanent T f
Account Number (PaN)} P xJO UPK48 7 9\/

oA

ql\

(i) Wealth Tax [Also
Indicate the assesament
year upto which Weaith
{ Tax return filed.]

nlIL

' {iin) Sales Tax [Only in
| case of proprietary
business]

fL

(v} Property Tax 4

nNIL

c.

GPF/CPF/PRAN Mo,

Personal Detail

| 111104960635 |

Gender :- EI}

(M/F}

(w38 N o B oF Pl B B o (DD/MM/YYYY)

(A/B/C)

Date of Birth !

r olg
Class/Group 1= B
Cadre

Heme District

Place:

__Date:,

Note:

I

(Full Name 2.9, B.A.5.-Blhar Admi'nisrtmtive Sarvice,

B.5.5.- Bihar Secretarlat Service elc.)

nALA DA

I hereby declare that the above details are true to the best of my
knowledge and belief. :

PATNEG........
Aolo2 /2021

Signature thﬂq@{'f“mw
Name of Employee: .A.0I0LL. . ROMRRY. .
Designation:.....RELORTER ..ovoovverne

Department:.THOR VI hHAN 3 AGHA SAciTwWA LRYA

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prescribed format,



